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4. Cases in which | kave bern convicted by 8 court of law{otber those referred 1o in Form 26):
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which convicted : 1
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1. Asseis in joint name indicaiing the exient of yoini awnership will also have (o be given
1. In case of deposivInvesument, the deiails including Serial Number, Amount, Dale of Deposit, tw Scheme.
Name of Bank/ Instilution and Branch are t0 be given :
3. Value of Bondw/Share/Debentures a3 per the current market value in Siock Exchange In respect of listed

companics and 13 per boaks in case of non- hsted companies should be given.

4, Dependent’, hene means a person, subsiantinlly dependent on the income of the candidate,
1. Details including amount is 1o be given scparaiely in respect of each investment}
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(8} My educational qualifieation is xs wnder:

(Give details of highest School / University educalion with full form of the certificale’ diplemp/ degree coumse)
{Mame of the School /College/ University and the year in which the course wes complesed. )

(%) ABSTRACT OF THE DETAILS GIVEN IN (1) TO (5) ABOVE:
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VERIFICATION
L, the deponent, sbove mamed, do hereby verify and declare that the contents of this affiduvit are tnie and correc io the
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2 Affidavit stould be sworn before an il Commisssoangs of Magastrale of the Finsi Glass ur Pern o Samary
Public
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any itam, cither “Nil™ or *Not s picable™, as the case ma; be, should be mentined

4 The affidavit should be elther typed i wrinen legibly and neart,
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BANK ACCOUNTS
1-Apr-2020 to 31-Mar-2021

Bank Name A/cno- Balance
Axis Bank Saving Ac 516010027967767 5,831.50
HDFC Bank Saving A/c 2351930006207 1,08,324.68
PNB A/c 9342413000131 86,420.46
SBI Saving A/c 20020902824 2,46,020.20
SBI Vidhan Sabha A/c 39935549733 3,31,694.00
Grand Total 7,82,290.84

FIXED DEPOSIT

Bank Name A/c no- Balance
HDFC 50300271912340 1,18,087.00
HDFC 50300271912876 2,36,087.00
Grand Total 3,54,174.00




EQUITY SHARES
1-Apr-2020 to 31-Mar-2021
Power grid corporation 6664 Eq Share 5,40,583.68
Reliance Industries Ltd 506 Eq Share 1,89,901.80
Reliance Power Ltd 76 Eq Share 8,903.40
Tata Steel 103 Eq Shares 48,590.25

Grand Total

7,87,979.13
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Krishi bhumi ki awasthiti sarvekshan sankhya, Kshetraphal svarjit sampatti-
svayam:-

Patna jila anchal punpun mein-

Khata no- 55, kheshra no- 1497, 1498 Rakwa- 4 katatha 6 dhur
kraymulya- 3,36,000.00

Kray ki tarikh-16.01.2013

lila patna anchal- punpun

Thana no- 73, Khata no-53, Kheshra no- 1504 Rakwa-12 katatha 9 dhur
kraymulya- 1,17,000.00

Kray ki tarikh-15.06.2011

Jila patna anchal- punpun

Thana no- 73, Khata no-50, Kheshra no- 1498 Rakwa-7% D
kraymulya- 1,84,000.00

Kray ki tarikh-17.10.2012

lila patna anchal- punpun

Thana no- 73, Khata no-35, Kheshra no- 1496 Rakwa-29 D
kraymulya- 7,11,000.00

Kray ki tarikh-19.09.2016

Jila patna anchal- Sampatchak

Thana no- 1265, Khata no-91, Kheshra no- 1830 Rakwa-3% D
kraymulya- 1,10,000.00

Kray ki tarikh-04.04.2011

Jila patna anchal- Sampatchak

Thana no- 126, Khata no-91, Kheshra no- 1830 Rakwa-49 D
kraymulya- 2,48,000.00

Kray ki tarikh-05.10.2010

Jila patna anchal- Sampatchak

Thana no- 126, Khata no-91, Kheshra no- 1830 Rakwa-12 Dhur
kraymulya- 63,000.00

Kray ki tarikh-26.11.2011

lila patna anchal- Sampatchak

Thana no- 126, Khata no-177, Kheshra no- 1850 Rakwa-6 Katatha
kraymulya- 3,10,000.00

Kray ki tarikh-16.11.2009

lila patna anchal- Sampatchak
Thana no- 72, Khata no-50, Kheshra no- 154 Rakwa-6.25D

kraymulya- 3,75,000.00
Kray ki tarikh-19.11.2014 -—Ez\_'mwwg:_
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Jila patna anchal- Sampatchak

Thana no- 72, Khata no-10, Kheshra no- 294 Rakwa-7 Katatha
kraymulya- 5,36,000.00

Kray ki tarikh-19.11.2014

Jila patna anchal- Sampatchak
Thana no- 73, Khata no-120, Kheshra no-04 Rakwa-6% D

kraymubya- 3,75,000.00
Kray ki tarikh-19.11.2014 W'ﬁm—

Pa - 04
d



Keshav Chandra & Co.
Chartered Accountants

COUNTANT'S REPORT ON COMPILATION OF UNMAUDITED FINA IAL STATEMENTS

To

The

Ranvijay Sahu (PAN-ANTPP18T3E)

Adyas Niwas, Nageshwar Colony, Kavi Raman Path, Boring Road, Patna-B00001(Bihar)

On the basis of the accounting records and other information and explanations provided 1o us by the management,
we have compiled the unaudited Balance Sheet and Profit & Loss Account of Ranvijay Sahu’s4 5t March 31, 2021,

The proprietor of the firm is responsible for:
{a) Completeness and accuracy of the underlying data and complele disclosure of all material and relevant
information to the accountant,

(b Maintaining adequate accounting and other records and internal conirols and selecting and applying
approprisfe accounting policies:

(¢} Preparation and presentation of financial stalements in accordance with the apphicable laws ang regulations, if
any.

(d) Estabiishing controls to safeguard the assels of the entity and preventing and detecling frauds o other
imegularities,

(g) Establishing condrols for ensuring that the activitiss of the entity are carried out in accordance with the
applicable laws and regulations and preventing and detecting anmy non compliancs

The compilation engagement was carmied out by us in accordance with the Standard on Related Services (SRS)
4410, "Engagements to Compile Financial Information’, issued by the Insfitute of Chartered Accountants of India.

The Balance Sheet is in agreement with the books of account. We have not audited or reviewed these financial
statements and accordingly express no epinion therson,

For Keshay Chandra & Co,

Membership No. - 417215

Date 3111212021 red M
Place - Patna UDIN- 21417215AAAALIRDZ30

ZROT AT (TR

Branch Office - Chapra
Phone ~ 3708124052, Emall — kec00 1 @rediffmall com




ADVAS NIWAS, MAGESHWAR COLONY,KAVT RAMAH PATH, BORIHG ROAD, FATHA-BCON0|BIHAR)

u

BALANGE SHEET AS OM 315T MARCH 2021

Emﬁ AROUNT  [ASSETS AMOUNT
Flasd Aty
Oipserireg Carpitad &4,00, Ba8,69 Flat at Kavi Ramn Path, Boring Road 960 Sq ft 7,100,000, 00
A Incoma from Bisines 1,48,610.00 Irriran CrysEa &, Bé, 50000
Add: AgricRiure Income 1, 1, 600,00 Land and Paina Anchal Sarmpsichak 12 Dhur 9, 000.00
Adet Inberest Trom S/a B eTE00 Land at Patna Amchal Punpus 13 Kattha § Dhor 1, 17,000.00
et interest from Fined Deposit 50,00%.00 Land ak Patna Anthal Punpon 4 Kattha b Dhur 1,36, 000,00
el Salary & Allowances 1,44 66700 Lard at Patra Anchal Pungun 7.5 Dnmal 1,84,000.00
&8d: Oher Income fal B02. 9T land at Patna Anchad Sampatchak 3,25 Dismal 1,10, 000,00
T2, A5,017 .81 Lard #t Patnd Anchal Sempatchak £9 Dismal 1,468,000, 00
Ltz (rawings & 00,1459 &7 44 BT4ES | Lasd wl Patna Anchal Sempatchak 6,23 Dismal 3,7%.000.00
it Land ot Patna Anchal Sampacchak 4,15 Dismal Thana7d 1,.75,000.00
Land st Patna Anchal Sampatchak & Kattha 3,10, 040,00
Land at Patna dhchal Sampatchak T Hattha 5. 30, O00.20 50,46, 50000
PHB Car Loan-R346511 000841 508 1R 32 5,08, 169,32
HOFC FD ASC-5030002T 1912340 1,18, 04700
HOFC FO A/C-S0200037 1912876 1,36,087.00
Equity Shares 1875113 11,42,152. 13
Current Assets, Leany B Advances
(&) Cuvrent Asvety
Cash im Hard 1,52, 10000 1,82, 120,00
Cash ar Bark
Aais Bark 513 %.831.50
HEFC Bank 5la- 1,08 334,68
PHE-ASC-09245300003 1 B, 42D 46
SBI 5/a TR0 AN 1,486,000
SR Widhan Sabba Afc-1H9TF4TI3 1,31,694.00 1,68, 290564
Total ¥1.51,083.97 |Total T3, 51,063.97
At per our report of even date.
FOR, Keshav Chandra E Co.
ered ACCOUALARS
Firm , - (16296C
-
(ca Kumar]
artnes
15
LIDIN-2 14172 1SAAAALIRSTI0

[ate - 3171202000
Place: Patna




INDIAN INCOME TAX RETURN ACKNOWLEDGEMENT

[Wihere the data of the Return of Income in Form ITR-1 (SAHAY), ITR-2, ITR-3, ITR-4(SUGAM), ITR-5, ITR-6, [TR-7 Assessment Year
filed and verified] 2021-22
(Please see Rile 12 of the Incorne-lax Rules, 1961

PAMN ANTPPIETIE
Murme RANVIAY SAHL
Aubilness ADYAS NIWAS | NAGESHW AR COLONY | KAV RAMANTATH | BORING ROAD |, PATNA | 05-Bihor . @1-India . BRO0G01
Spatus Endividunl Form Mumbes ITR-3
Fileil w's 13%(1) Retumn filed on or before due date e-Filing Acknowledgement Mumber  490B66010281221
Current Year busipess loss, iTany | 0
Toanl Tncome i 5,595,470
™ 4
E Hook Profit under MAT, whete npplicable 2 0
E Adjusted Toml Income under AMT, where applicable | 339470
E [t ax payablz 4 45,119
E Interest and Fee Payable 3 5.646
_i; Taotal tnx, inlesest anad Fee payable L] 30,765
- Taxes Paid T 34,390
(=] Tax Payable /(- Relumdable (6-T) L3 {=) 3630
o [hwidend Tax Payable ] ]
3 Lizerest Payahle 10 0
g Total Dividend tax and micrest payabic I 1]
E Taxcs Paid 12 {
- {+1Tax Payable /(- }Refimdable {1 1-12) 11 ]
o Accreted I!r;-:ﬂmupetmim 115TD 14 1]
§ Auddditional Tax payable ws 115TD 15 i
< Imerest payable ws 1 15TE : 16 i
E Additional Tox and imterest payahle 17 0
§ Tax and interest paid I8 (
{+Tax Payablc -JRefundable (17-18) 0 0

Inconte Tax Return submitted clectronically on 28-12-2021 12:20:4] from P address 160136236 and verificd by RANVIAY BAHL having
PAN ANTPPISTIE on 28-12-2021 12:29:26 wsing Electronic Verification code CAZXLMNAFMI penernted through Andhaar OTP mode

= = .
Syastem Generaled : 1 i
" i
Barcode/QR Code . [k
ANTPPIETIEIIS06G601 028 | 22 16GFFCL L SATROAGIGDAS AFIITIASRA0SRACTLI0

Coc il
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" Code ;- Ranvijsahu

Namae RANVIJAY SAHU

Father's Mams MAGAMN LAL SAH

Address(O) ADYAS NIWAS, NAGESHWAR COLONY, KAVI RAMAN PATH, BORING ROAD, PATNA,
BIHAR-800001

Permanant Account Mo ANTPPIBTIE Date of Birth 16/01HETE

Sex! Make

Status Individual Resident Siatus Resident

Pravous year 20202021 Assessment Year 2021-2022

Ward/Circle Returm ORIGINAL

Mature of Business or WHOLESALE OF AGRICULTURAL RAW MATERIAL - 09008

Professicn

Computation of Total Income

Income Heads Income income After
Before Set off Setoff
Income from Salary ] a
Income from House Property ] 1]
Income From Business or Profession 248520 249620
Income from Gapital Gains a o
Income from Qther Sources 468522 458522
Gross Total Iincome 718142
Less : Deduction under Chapter VIA 158672
Total Income 59470
Rounding off uls 2884 558470
income Taxable al Mosmal Rale 550470
Inceme Texable at Special Rate o
Agricultural Incorme 126600
= TAX CALCULATION =
Basic Exemption Limil Rs. 250000
Tax al Normal Rales 40714
Total Tax 49714
Less - Tax Rebate on Agriculture Ingame 6330
Tax Payable 43384
Add : Health and Education Cess 1738
Total 45118
Less ; TDS/TCS 4880
Assezsed Tax 40229
Add : Interest 5646
ks 2348 3618
361 BaM]+{OM]
w5 230 2028
[ 1B0+543+600+402)
Less : Tax Deposited u's 1404 45500
Amount Refundable 3630
Amount Refundable Rounded Off ws 288 B 3630

COMPREHENSIVE DETAIL g

ZenlT - A KDK Softwore Softwane Prodic

TSI




r
s 248820
RANVIJAY SAHU
Met Profit As Per PSL Afc 248620
Total of Business & Profession 240620
Incomg From Other Sources 488522
n n Bank Sav b 812
inlerest Recavied From Saving Bank BET2
i on & s00oa
1. Interest From Fixad Depost 50004
Diher Income 409841
Dividend income other than ufs 2{22)(e) 65174
Salary & Allowances of MLA 44667
Total Income 468512
Tolal of Other Sources 468522
der r 158672
Description Gross Deductahla
Amount Amaount
wa 80C In Respect of Investments 248850 150000
Lie Insurance Pramium 248850
wis BOTTA (Interest on deposit in saving BET2 BGT2
acecount}
D - 1408
Bank and Branch BSR Code Dated ChallanMo. Amournt
- opogi53]  24M22021 noai2 40500
Summary Information In a case where regular books of account of business or profession are not maintained
Balance Sheet Profit And Profit And
Loss Loss
(Profession)
Sundry Debtors Groas 30252
recaipls
Sundry Credilors Gross profit 3120252
Stock-in-trade . Expenses 2870632
Cash Balance - Wet predid 248620
Return Filing Duea Data : MinTizo21 Return Filing Section ; 138(1)
Due Date Extended upto : I 2iz024 Molification Mo : CBODT Cir, No.17/2021
Interesl Calculated Upto @ 28narzea

Virified By : RANVIJAY SAHU

FardT - A KDK Software Saftwan Prodad



Keshav Chandra & Co.
Chartered Accountants

ACCOUNTANT'S REPORT ON COMPILATION OF UNAUDITED FINANCIAL STATEMENTS

Ta

The

Sherya Sristl (PAN-EORPS42620)

Adya Niwas, Nageshwar Colony, Kavi Raman Path, Boring Road, Patna-800001(Bihar)

{0n the basis of the accounting records and other information and explanzstions provided 1o us by the management,
we have compiled the unaudited Balance Sheetand Prafit & Loss Account of Sherya Sristi as at March 31, 2021,

Tha proprigtor of the firm is responsible for;
ia) Completeness and accuracy of the underiying data and complete disclosure of all material and relevant

information fo the accountant,

(b) Maintsining adequate accounfing and other records and infernal confrols and selecting and applying
appropriate accounting policies,

{c) Preparation and presentation of financial statements in accondance with the applicable laws and regulations, if
any.

{d) Establishing confrols to safeguard the assels of the entity and preventing and defecting frauds or other
imegulantes.

(e} Estzblishing controls for ensuring that the activities of the entity are cared out in accordance with the
applicable taws and reguiations and preventing and detecting any non compiance.

The compilation engagement was camied out by us in accordance with the Standard on Related Services [SRE)
4410, "Engagements to Compie Financial Information”, issued by the Institute of Chartered Accountants of India.

The Balance Sheet is in agreement with the books of account. We have not audited or reviewed these financial
statements and accordingly express no cpinion thersan.

For Keshav Chandra & Co.
red Accountants

0162960
2y Fumar)
Partner
p Mo.— 417215
Date -3111 2201
Flace - Patna UDIN- 214172158488 LISE500

Branch Office - Chapra
Phone — 9708124052, Email - keeO0] @redittmail.com



SHERY.A SRIST!
ADYA NIWAS, HAGESHWAR COLONY KAV RAMAN PATH, BORING ROAD, PATHA-BOO0CH (BIHAR)
BALAMWCE SHEET AS OM X15T MARCH 2021

Eumuﬂ'ﬁ_ AMOUNT __ [ASSETS AHOUNT

Fiued ussty

Lard -at Sirisiya Pragna Sareya, Tajpuw, Distt
Dperving Capital 13,06, 854,86 Samastipue 4,80,T50.00

Flat + Flat We, 202 Sectnd Floor, Aoyl Niedl,
Aok Incora Trom Bostness 1,60, 440,00 Patna 44, 55,450.00 4%,66,400,00
Add: Incomeg firom Salany 443,000,090
Adel; Borest from Sia 11, 05500 Current suets, Loans B Advances
19,45, 560.86 | Caf Cycrent Assels

Legss Intérist on Hoome Loan 59,422.00 Cash in Hard 1,45,651.00 1,45,653.00

Less: Principal Amourt Repaymrent of

Hame Lean 1,04,000.00 Cash ot Bank
Lexs: Drawirgs 1,36,630,00 24.49,508.86 | duts Bank 5291800007 T4ETI5 10,1815
Pl ATC DR LAY I0001T 1,08,433.61 ansores|
{Secured Loan
Padti, -[re 34507 10005 ] Homne Loan ] 27.91,046.00 | 27,90, 086,00

52 40, 554,36

At par our report of even date,
FOR, Krshay Chandra & Co.
Sherya Sristl

Gate - 300
Place: Fatna



INDIAN INCOME TAX RETURN VERIFICATION FORM

FORM Assessmant
TRV [Whare the data of the Return of Income in Form ITR-1 (SAHAJ), ITR-2, ITR-3, Year
SUGAM), ITR-5, ITR-T filed but NOT verified elactronically] 202122
| {Please see Rule 12 of the Incoma-tax Rules, 1962)
| Hama SHERYA SRIST|
PAN EDRP342620 Form Number (TR-4
Filad ws 1301} Ratum filad on or before due data fww:ngimlwuamm aOAB0 DS 11251
e
VERIFICATION

|, SHERYA SRISTI son/ daughter of RAMESH KUMAR GUPTA , solemniy declara that fo the bost of my knowladge and
badief, the information given in‘fha retum which has been submilled by me vide acknowlsdgement number T49480130311221

ia correct and complote and i in accordance with the provisions of the Income-tax Act, 1961. [ further declare that | am

making this raturn in my capacity as Self and | am also compatent 1o make make this retum and verify it | am holding

permanent account number EDRPS42820

Signature > .QW
|

Date of '
submission 31-Dec-2021 Source IP address 10.1.213.135 !
Systom Generated L ' !
Barcode/QR Code EORPS4282004T45480100311221B6805BTEOAZS0D0FFEACFFO4FOTEE0DABTFCIA2E

|
Instructions:

1. Please sand the dul uggl;d - ferably In blue ink) Form ITR-Y to “Ceniralized Processing Centre, Income Tax
iy F.

Department, Bang

, by ORDINARY POET OR SPEED POST OMLY, 50 a8 to reach within 120 days from

date of submission of ITR. Allermatively, you may a-uanEft’}J:'-m slectronically iransmitted return data using Aadhaar OTP or

Login ba e-Fili mm'lliuuugfl Nel-Banking bogin or
nroﬁ o Bank ATM. ke

C generated (hrough

Pk

generated using Pre-Validated Bank Account/Demal Account

. If Form ITR-V I8 recaived beyond 1he 120" day of electronic transmission of the refurn data or e-Verified b the 120%™

day of electronit tranamission of the returm data, then the day on wiich the return is e-Verified or the Form [TR-V is

roceived al Centralized Processing Cenlre, Income Tax Departmend, Bengalusy would ba freatad as the date of fiEng the

incomea Tax Retum and all consgequances of Income Tax

Act, 1961, shall accordingly will be applicable,

3, Form ITR-\ shall not be received in any ather office of the Income Tax Department or in amy other mannar. The
confirmation of receipt of this Form | TR-V 8t ITD-CPC will be sent 1o 1he e-mail Id registored in the e-Filing account,

D successhil verification, the relum filmg acknowladgemant can be downloaded from e-Filling porial as a proal of
completion of process al fling the retumn of Income.

M



’ Code - Sherya

Narmg SHERYA SRISTI
Father's Name . RAMESH KUMAR GUPTA
Address(0] CiO RANVIJAY SAHU, FLAT-102, ADYA NIWAS, NAGESHWAR COLONY, GOLD GYM,

BORING ROAD, PATNA, BIHAR-E00001

Mote: Housa Property Setoff

Parmanent Account No EOQORPS42820D Diate af Birth znest
Sex Female
Status Individual Resident S1atus Resident
Previous year 2020-2021 Assessment Year 2021-2022
Ward/Circle Return CRIGINAL
Nature of Business or WHOLESALE OF AGRICULTURAL RAW MATERIAL - 05006 (SHERYA SRISTI
Prefession
)
Computation of Total Income
Ineome Heads Income Income After
Befare Set off Sat off
Income from Salary 412000 352678
Income from House Property -59422 o
Income From Business or Profession 166640 166840
Income from Capital Gains 0 1]
Income from Other Sources 10066 10088
Gross Total Income 520284
Less : Deduction under Chapter VIA 160000
Total Income s
Rounding off u/s 2B3A 359280
Income Taxable at Mormal Rale 369280
Income Taxable at Special Rate i
TAX CALCULATION
Biasic Exernption Limit Rs. 250000
Tax at Mormal Rates 5964
Total Tax GIG4
Less : Tax Febate us BTA 5954
Tax Payable 0
Amount Payable 0
Tax Rounded Off uis 268 B
COMPREHENSIVE DETAIL
me | 362678
HMame of employer : SNG MICRONS PVT LTD
Poriod : From 010472020 To 3170312021
Particular Tatal Exempted Taxable
Amount Amount Amount
Gross Salary 462000 o 482000
Allowance :
Total 462000 ] 482000
Standard Deduction 50000
Total Taxable Salary 412000
50422
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Incgms Frem Heuse Property (Loss)
59422
E PATHA i
Annual lelable YValue Ml
Less Deduction uls 24 -50422
Currant Financial year Inlerest 59472
Total 594732
Total of House Property -5E422
Loss adjusied with Salary 56422
Income {rom Business & Profession Defails
166640
Business Income u's 44AD
Gross Receipts (Banking channal) 2083000
Gross Receipts (Other mode) 1]
Total Gross Receipts 2083000
Actual Profit 166640
Aciual Profit %age Is %
Deemed Profit @6% on Gross Recaipts 124980
{Banking channel)
Deemed Profit @8% on Gross Recespts (Other L
mode)
Deemed Profit againg Tumover 124880
Higher of Aszessable proft 166640
Business Income Fram 4440 166640
Total of Business & Profession 16BE40
Income From Othar Sources 10066
" 10068
5B INTEREST 10068
Total Income 10068
Total of Other Sources 10066
Deductions Under Chapter VIA 160000
Description Gross  Deductable
Amount Amount
u's 30C In Respect of Investmenis anoooo 150000
Rapayrment of hausing loan (prncipal) 300000
ials BOTTA (Intares) on deposit in saving 10000 10000
account)
44AD Turnover Detail
Description Turnover{Non Tumaver Gross | Actual Profit]  Actual Profit
Banking) [Banking Turnover (%)
Channel)
SHERYA SRISTI 0 2083000 2063000 166640 B.OD
Total 0 2083000 2083000 186840
Return Filing Due Date : MioTi2029 Return Filing Sectlon : 138{1)
Due Date Extended upto : M zzozd Motification Mo : CEDT Cir. No.17/2021
Interest Calculated Upto : MM2E021

Verified By : SHERYA SRISTI
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